Registered post with A/D 
THE GAUHATI HIGH COURT

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)

No. HC. 39/ 2011/___________/A

From:

Shri A. Barthakur



Registrar (Vigilance)



Gauhati High Court



Guwahati.

To:

The District and Sessions Judge



- - - - - - - - - - - - - - - - - - - -

Dated Guwahati, the 17th February, 2011 

Sub:

Handing over of charge.

Ref:
High Court Notification HC. VII- 39/2011/960-1082/A, dated 05.02.2011

Sir/ Madam


With reference to the notification cited above, and in partial modification thereof, the Gauhati High Court is pleased to direct those Judicial Officers, who are under order of transfer, to hand-over charge of their Courts and Offices positively on 28.02.2011 in the afternoon, so as to enable them to draw their arrear pay and salary in their present stations. 


You are requested to circulate this letter amongst the officers who are under order of transfer. 

     
     Yours faithfully

REGISTRAR (VIGILANCE) 
